13.05 hrs.

Title: Death of Several passengers due to fire in Sabarmati Express near Godhra, Gujarat on 27th of February.

MR. SPEAKER: Mr. Home Minister, would you like to make a statement?

...(Interruptions)

MR. SPEAKER: You can make a brief statement straightaway.
SHRIPRIYA RANJAN DASMUNSI (RAIGANJ): Sir, we only want to hear the Minister. ...(Interruptions)
it s e gEa (RedsiaiR) @ iR § S $9 g, S8d ar § @ H3fl Sff qae )

MR. SPEAKER: That is why | asked the Home Minister to make a statement.

...(Interruptions)

MR. SPEAKER: Shri Vijay Kumar Malhotra.

SHRI SOMNATH CHATTERJEE (BOLPUR): We said that we wanted a statement by the Home Minister.
...(Interruptions) What we had apprehended has happened. ...(Interruptions)

MR. SPEAKER: Shri Shivraj Patil, if | allow you, | have to allow two-three other people because they have given the
notices.

...(Interruptions)

SHRI SHIVRAJ V. PATIL (LATUR): Mr. Speaker, Sir, ...(Interruptions) the situation has gone out of control there.
Police has not been able to control ...(Interruptions)

MR. SPEAKER: Shivrajji, | have received two-three notices. If you want to say something, | can call you only after
calling them.

SHRIMATI SONIA GANDHI (AMETHI): Mr. Speaker, Sir, we have just got news that things are getting out of control
in Gujarat. We demand a statement by the Home Minister. ...(Interruptions)

MR. SPEAKER: The Minister wants to make a statement.

...(Interruptions)



MR. SPEAKER: Hon. Members, please understand. | have received two notices, one from Dr. Vijay Kumar Malhotra
and the other from Shrimati Bhavna Chikhalia. Before the hon. Minister's reply, they want to speak.

...(Interruptions)

SHRI SOMNATH CHATTERJEE : Because of the seriousness of the situation in the country, we want a statement
from the Home Ministera€,; (/nterruptions)

MR. SPEAKER: All right, let the hon. Minister make a statement now.

...(Interruptions)
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MR. SPEAKER: Hon. Members, please take your seats.

...(Interruptions)
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MR. SPEAKER: Kunwar Akhilesh Singh, please take your seat.



...(Interruptions)
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MR. SPEAKER: Hon. Members, please take your seats. Take this issue seriously.
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MR. SPEAKER: Nothing should go on record.

...(Interruptions)

MR. SPEAKER: No. He has not completed. Please take your seat. He has to complete his statement.

...(Interruptions)
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MR. SPEAKER: Nothing should go on record except the statement of the Minister.

...(Interruptions)



MR. SPEAKER: Please take your seats.

...(Interruptions)

MR. SPEAKER: Shri Anant Geete, please, no. Take your seat.

...(Interruptions)

MR. SPEAKER: It is very very unfortunate that this is going on like this in the House.

...(Interruptions)

MR. SPEAKER: Shri Katiyar, please take your seat.

...(Interruptions)
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SHRI SHIVRAJ V. PATIL : Immediately some action has to be taken to see that the situation in Gujarat does not go



out of control. Our information is that the police has not been able to control it....(Interruptions) We are not objecting
to the Home Minister making a Statement tomorrow. What | am stating is, the situation in Gujarat is going out of
control. The police is not able to control the situation. If that is true, some action has to be taken. We want an
assurance from the Government....(Interruptions)

SHRI L.K. ADVANI): All steps will be taken in this regard. As | have said, | am in touch with the Gujarat Government.
We shall see that peace and communal harmony is maintained there.

MR. SPEAKER: The House stands adjourned to meet tomorrow at 11 AM.
13.18 hrs

The Lok Sabha then adjourned till Eleven of the Clock

on Friday, March 1, 2002/Phalguna 10, 1923 (Saka).



